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The below mentioned work of the Branches of Central District, Tls Hazari Courts
are hereby assignedlallocated to the Administrative Officers (Juciicial)' as mentioned
against their names, :-

Z _Judicial Branch, Centra|,T,i_s Hazari Courts, Delhi ._
Admn—I, II and Iii,Central, Tls flazari Courts, Delhi. W,
Purchase Ceil,_C_e_ntral Tis Hazari Courts, Delhi. D _
Nodal Officer for allotment of General Pool Residential ‘
Accommodation by Directorate of Estate, Nlrman Bhawan, New Delhi ,
for Admjinistration Bra_n<:i_1; I & II. D W _ i .

,\_/!siian<=@ Breast. Ceetrsil Tie Hazari Qourts D@lhi- . *7
:g'r:,:?::'a:?§::jan’ Nominated as Nodal Dfficer of Q Juris). D ._ _
officer (Judn Nominated as delegated Administrator (DA for managing email

assounts for d@maJndds=-r1I¢-in- . . - ,,
Nodal Offlcer for GNCTD (Public Grlvances Commissions (PGC),
Complaints received through Department of Law, Justice and

_Leqisiatlve Affairs, Ggvtof_NC‘i' of Delhi. _, D
__Llaisor|__Cil'flcer [Nodal Officer of,GNCTQ.____ D D _ _ ‘
Nodal _Qff_icer for.CP,G_RAM, , ,_ W
Computer Branch, Central, Tls Hazari Courts, Delhi. l
Recruitment CeilIPror_no_tion Cell, Central, Tls Hazari Courts, Delhi. H

sh. Raj Kr. Kundoo, l Litigation Bra_n_q1,_Centra_l, Tisi-iazarl Courts, Delhi. _, ,_____
Administrative l E-Sewa &_S_u_vid_ha Kendra, Tis_Hazarl_Court§,,Deihi_. D ,
Officer (Judi) l Link P1o,5jr1 Cell, Central_District, Tls l-iagari _Courts,_Delhi

lvulnerabie Witness Depositon Complex, Central, Tls Hazari Courts,l
ii DENT]. _ __ _
l R &I Br,a,nch_, Central District, Tis_Ha;ar|, Courts, Delhi _ Z
general Branch, Central_District,J'isi&la;ari Courts, D_Bl_hi

i_ ‘ e ACR_Cell,Cent@l'Dlstri'cl:,fi'is Hazaricourtsioeihi. D I if

 F, i~il"'l"5(SANJAY GARG - I)
PRINCIPAL DISTRICT 8i SESSI S JUDGE (HQ5)

DELH
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 MM-
1. The Officer In~charge, Administration Branch-I I II I III, Central District, Tls Hazarl»Courts,

Delhi.
2. The Officer In-Charge of all above mentioned Branches concerned, Central District, Tls

Hazari Courts, Delhi
3. The Officers concerned.
4. The Personal Office of the Undersigned.
5. The AO(J)/ Branch In-Charge, Central I West I NDD I South I South-East! East I North-

Eastl Shahdara I North I North-West I South-West] RACC,Deihl I New Delhi.
6. The PRO/APRO, Central District, Tls Hazari Courts, Delhi.
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The Dealing Officials (Personal File I Seniority & Promotion) in Administration Branch-i&Il,
Central,Tis Hazari Courts, Delhi.

The Dealing Official, Leave Section, Accounts Branch, Room No. 114, Central, Tls Hazari
Courts, Deih_i.

ii)/‘Fh€Deaiing Officials of all the above mentioned Branches.
The Web-site Committee, Tls Hazari Courts, Delhi.
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